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(a) whether it is a fact that the 
Government of Czechoslovakia has 
offered to help Mysore to take up the 
Steel Plant in Hospet area which is 
rich in iron are deposits; and 

(h) if so, the reaction of the Gov-
ernment of India thereto? 

The Minister of Iron and Steel (Shrl 
T. N. Singh): (a) and (b). The Govern-
ment of India are not aware of any 
su:h offer. The position is being 
ascertained from the State Govern-
ment. 

Expresr. Train Between Purl and 
Roll1"kela 

1689. Shri Surendranath Dwivedy: 
Will the Minister of Railways be 
pleased to state: 

(a) whether the need for introduc-
ing an Express train between Puri and 
Rourk.la via Kharagpur has been ex-
amined~ 

(b) whether any representations 
were received by Governmen-t and the 
eoncerned railway authorities in this 
-connection; and 

(c) !f so, whether this news train Is 
proposed to be included in the new 
Time Table from April, 1966? 

The Minister of State In the MInistry 
of Railways (Dr. Ram Subhag Singh): 
(a) Yes. 

(b) Yes. 

(c) No. Introduction of a direct train 
be!ween Rourkela' and Puri via Kha-
ragpur is at present not possible for 
.... ant of line capadty on Khurda Road 
-Kharagpur Section which is in the 
process of being doubled. Further the 
present level of through traffic ofter-
ing between these points does not jus-
tify the introduction of the proposed 
train. Arrangements are, however, be-

Privilege 
ing made to provide better train con-
nections at Kharagpur in the time table 
to come into force from 1-4-66 for the 
convenience Of passengers from Orissa 
area travelling to and from Rourkela. 

Bhavnagar-Tarapur Railway Line 

1690. Shri Jashvant Mehta: Will 
the Minister of RaIlWtays be pleased 
to state: 

(a) whether it is a fact that for the 
removal of bottleneck in traffic at 
Sabarmati on the Western Railway, 
orders have been issued to survey the 
Bhavnagar-Tarapur Railway Jine; and 

(b) if so, the progress so far made 
in that direction? 

The Deputy Minister In the Ministry 
of Railways (Shrl Sham Nath): (a) 
and (b). The Government of Gujarat 
have been persistent1y-- makIng de-
mands for construction of the Bhav-
nagar-Tarapore broad guage line for 
relieving congestion in the Sabarmatl 
transhipment point and for serving 
the Bhavnagar Port. An estimate for 
carrying out a Traffic Survey and for 
up-to-dating the earlier Engineering 
Estimates for the line has been sanc-
tioned in January, 1966 and the work 
has been taken in hand only recently. 

lZ hr!I. 

QUESTION OF PRIVILEGE 

Mr. Speaker': 1 have received a 
notice of privilege motion by Sarva-
shri Ranga, Kapur Singh, Yashpal 
Singh and many others. 

Sbrl S. M. Banerjee (Kanpur): What 
is that? 

Mr. Speaker: It is about a brochure, 
called Punjab At Cro .. -Roads, written 
and published by one Shri H. L. Salley, 
wherein he hils said:-

''The Central leaders raked up the 
settled question of the so-
called Punjabi Subll to 
appease tbe Silths in a week 
moment. _" 
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[Mr. Speaker] 
.... They made a further mIs-
take in leaving appointment 
of members of the Parliamen_ 
tary Committee to a confirmed 
Altali who was to preside over 
their deliberations. He may 
have acquitted himself well 
in dealing with different par-
ties .... A High Court Judge 
can dispose of thousands of 
cases . ... " 

J'urther on he says;-

"Naturally enough he selected such 
men for membership on whom 
he could depend for support. 
The first proof of his natural 
inclinations getting the better 
of .him can be seen in his go-
ing beyond the terms of refe-
rence. According to his 
appointment order he was to 
submit his recommend'3tions 
to the Cabinet Sub-committee. 
But he wants to get his recom-
mendations confirmed and 
backed by the Parliament over 
which he himself prealdel. In 
this way he seeks to make his 
recommendations mandatory 
on the Cabinet." 

Then, there is a reterence to the dis-
honesty of the members as well .... 
(InteTTuption). With the perm'ssion 
Of the House I may send it on to the 
Committee. 

Shri S. M. Banerjee: Yes. 

80me hon. Members: Yes. 

Shrl Rem Baroa (Gauhatl): Please 
.end it to the Privileges Committee. 

1J.12hrs. 

Re: POINT OF ORDER 

Mr. Speaker: Papers to be laid on 
the Table. 

Shri S. M. Banerjee (Kanpur): On a 
point of order, Sir. 

Mr. Speaker: How can there be • 
point of order at this stale? 

Shrl Bart Vishnu Jtamatll (Hoshan-
gabad): That papers should not be 
laid on the Table. 
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